
G overnment of Raj asthan

Department for Child Rights
20/198, Kaveri Path, Mansarover, Jaipur

S. No. r 22(7X4yDCR/ICPS/JJB/ Principle rnagisrate nomination/20161 Z\ 3 3 0

Order

ln pursuance to the recommendations made by Honble Rajasthan High

Cour[ Jodhpur vide their letter No. Estt. B2(v)/lAI{ N2024ltl2 dated 10-01'24,

the State Covemment hereby makes tlre additional appointment of the following

JudicialOffrcers as Principal Magistrate of following Juvenile Justice Boards -

These appointments have been mado conferring powers under section 4(2)
of the Juvenile Justice (Care and Protection of Children) Act,2015.
Note- 1- The offrcers shall dispose off minimum 4flo additional work as per

circular of standand of work.
2- The cases in which there are directions of higher Court for tirne bound

disposal shall bc decided on priority basis.

(Poonam)
Secretary & Commlssloner

S. No. F 22Q)@)IOCR/ICPS/JJB/ Principle magishate nomination/20 t6/ X\ 33S - 3 70 Date: I l tortq!

Date: lafotf.qf

t

tidCopy forwarded to the following for lnformado[
1. foint Secretary,Chief Secretary

2. Private SecretarY, Additional
Secretariat laipur

chieft.m
Dats 2024
Reason:

tST

S.No Name of ollicer with present
post SARVA SHRI:

Name of the vacant posts of which
the Presiding Officer appointed in
addition to his/her own duties

l. vrPlN BISHNOI (RJoo754)

SEMOR CIVIL JUDGE CUM CHTET

,UDICIAL M AGISTRATE. BIKAT.IER

PRINCIPAL MAGISTRA TE, JI,JVENILE

JUSTICE BOARD, BIKA}..IER

2. RAIT4I(ANY A SONI (RIW7?0)

SENIOR CIVILJUDGE CUIU CHTEF

JUDICIAL MAGISTRATE.
PRATAPGAR}I

PRINCIPAL MAGISTRATE, J WENILE
JUSTICE BOARD, PRATAPGARH



3. Registrar General, Hon.ble RaJasthan High Court, fodhpur4. ReSlstrar (Admlnlstradon), Hon,ble na;isthan Hlgh Court, fodhpur5' Private secretary, prrncrjal secretary r,rrr7i....o,y DC& Ralasthan, secretafla!
fatpur

6' Prlmte STetary col$1s.ig.ry1 Department for chfld Rrghs and chref ExecutrveOfficer, Ralasthan SEte Child protection Soti.ry, RaJasthan, falpur7' Secreary, Rafasthan state commrssr"i r* i-"aion for child Righrs, farpur8' Member Secretary, Ratasthan so," r,"gii i"*ices Authorrty, RaJasthan High court,laipur
9. Dlrector, RaJasthan Shte ludlclal Academy,lodhpur10. Priyate secr€tarv, Director c""";;lof ililJ, n lrrtt.n, Lal Kotht, falpur11, Addiuonal Dtrector Generaf orpoir.i, i,f n,gr,o, lat Kothl Iatpur12. AddlUonal Dlrector Gener"f of poii.",l"tt, n.jrrtt.n, I"tpu.13. Director, prosecution, RaJasrha[ S".r"Lii"i, l.f pu,\!. Dlstricrand Sesston Iuagl. etk i.,1i;i"pi.r,.
:2 :llllro*ll Maststrate. Btkaner, p*t"pdih.ro. secretary, Dlstrict Legal Servlces nuthon[. Bkaner, pratapgarh.
:?^. Concerned 

f udicrat Oft ."o...-*.:::::":-::-
18. Chairperson, Child Wetfare c;;t *;idner, praapgarh.
1 9. Members, Iuvenile f usfl ce 8".,.d iii;;;;; ilt"psarr,.20 

Bffili"]"ctor and chatrperson, rirr,ri"'tirri pmtecdon unrt Brkaner,

!. Superintendent of police Bikaner, pratapgarh.

1?. Superlntendent, Government Central press, Jalpur
?3. Addidonat Director, Departrnent ror clirJ-ri,!r,".24' 

ffHL?[f,T IcPs/assrstant rii*""t b'taner Department for ch,d Rrghts,
25. Superintendents of GovL Observation Home (Boys/Girls)............._..,--....
?9. Coordlnarors, Chitdtine f rOggl__.-____.--_"--
27. Guard Flle.

Secretary & Commlssloner

Signature
RaiKaj Ret

5327198

tid

Reason:

RAJASTHAN HIGH COURT, JODHPUR

No.Estt.b2(v)llWA/2O24l2AA Date :22.01.2o24
Copy forwarded to the following for information and necessary action:-

1. The Registrar-Cum-Principal Secretary to Hon'ble the Chief Justice, Rajasthan High Court,
Jodhpur/ Bench, Jaipur.

2. The Secretary to the Law Minister, Government of Rajasthan, Jaipur.
3. All the sitting Hon'ble Judges at RHC, Jodhpur/Bench, Jaipur through E-mail.
4. The Principal Secretary to the Govt, Law Deptt-Cum-Legal Remembrancer, Raj., Jaipur.
5. The Secretary to the Govt. of Raj, Department of General Administration (Gr.2), Jaipur.
6. The Secretary, Lokayukta, Sachivalaya, Jaipur.
7. The Accountant General, Rajasthan, Jaipur.
8. The Registrar General/ Registrar(Vig.)/(Admn.)/ (Rules)/ (Class.)/ (Exam.)/ OSD(F&I)/

(Judicial), Rajasthan High Court, Jodhpur and Registrar HQ. at Delhi,
9. The Registrar (Admn.), Rajasthan High Court Bench, Jaipur with the request to distribute the

copies of this order to all the ludicial Officers posted in the Registry at Jaipur Bench, laipur/
Member Secretary, Rajasthan State Legal Services Authority, Jaipur.

10. All Jt. Registrars/ Deputy Registrars, Rajasthan High Court, Jodhpur/ Bench, Jaipur.
11. The Concerned District & Sessions Judges with the request to serve/circulate the copy of this

order to the concerned Officers/ Posts/ PM,JJBS /Treasury Officers in your Judgeship as per
direction issued vide this office letter No 17022 dated 08.10.2015.

12. The Director, Rajasthan State Judicial Academy, Jodhpur

IST

Personal File/
Confidential/ RIS Leave/

A.A.O. (Pension/Budget)

A
(ADMN.)

by


